
Re: Paper Laid on the 
Table 

APRIL 6, 1961 Deman.dB for Grants 

I Shri Braj Raj Singh] 
Board for the year 1960. We began 
discussion on the Demands of this 
Ministry yesterday. How is it that 
the Government did not place this 
report before the Demands were taken 
up by the House? They should have 
placl'd the report on the Table of the 
House before the Demands were 
taken up by the House. 

Shri Raj Bahadur: In this matter 
we arc essentially governed by the 
fat·t ao; to when the report is actually 
available. We would like to place a 
report as early as possible, but we 
'would also like it to be as up-to-date 
as possible in information. Because 
we want to give up-to-date informa-
tion lind some time is taken in cyclo-
stYling, printing and other things. We 
have tried to do this as early as 
possible. 

Mr. Speaker: How does it make a 
·diffen'nce of two days? 

Sbri Raj Babadur: We will sec to 
it that it is placed earlier, but then 
this is the best that we could do this 
in time. 

Mr. Speaker: I am not at all satis_ 
fied. The report for the year 1960 
which was placed on the Table today 
('auld have bt>en pla('('d a few days 
earlier. 

Shri Raj Bahadar: I sent it to thl' 
Secretariat on the 4th. 

Mr. Speaker: The Transport Minis .. 
try's Demands were taken up yester-
·day. 

Shri Narulmlaan (Krishnagiri): It 
is continuing today also. 

Mr. Speaker: It was sent on the 
4th and yesterday, that is. on the 5th 
We started the discussion on the 
Demand!!. Then what is the time that 
the hon. Members would have got to 
study it even if I had arranged It to 
be placed on the Table of the BOlUe 
-earller? No, this kind of an excuse 
ds inexcusable. 

. ' , 
ESTIMATES COMMITTEE 

HUNDRED AND TWENTY-FOURTH AND 

HUNDRED AND THIRTY-THIRD REPORTS 

Shri Dasappa: Sir, I beg to present 
the following Reports of the Esti-
mates Committec-· 

(i) Hundred and twenty_fourth 
Report on the Ministry of 
Defence-Hindustan Aircraft 
Limited, Bangalore (Reports 
and Accounts); and 

(ii) Hundred and thirty-third 
Report of the Ministry of 
Community Development and 
Co-operation (Department of 
Co-operation)-National Co-
operatIve Development and 
Warehousing Board. 

CORRECTION OF REPLY '1'0 
STARHED QUESTION NO. 659 

The ))eputy Minister of Works, 
Housing and Supply (Shri Anll K. 
Chanda): While answering a supple-
mentary question from Shri Kodiyan, 
about the progress made under the 
Subsidised Industrial Housing Scheme, 
relating to Starn'd Question No. 659, 
answered on the 8th March, 1961, it 
was indicated that the number of 
houses !lanctioned ran to 1,09,000. 
Actually, the number of houses sanr-
tioned for construction is about 
1.36,000. 

lUI brs. 

DEMANDS FOR S ~ ntd. 

MINISTRY OF TRANSPORT AND COMMU-

NICATIONs-contd. 

Mr. Speaker: The House will now 
proceed with further discussion and 
voting 0lil the Demands for Grants 
under the control of the Ministry of 
Transport and CommunicatiODl. Out 
of ei,bt hours allotted for theae 
Demands, 1 hour and 55 minutes bave 
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been spent and now we have six hours 
and 5 minutes. We will be able to 
close the discussion and voting on the 
Demands of this Ministry today. 

How long would the hon. Minister 
take and how many hon. Members are 
likely to take part in it? 

Shri Assar (Ratnagiri): Sir, yester-
-day the hon. Minister said that bet-
ween themselves they want two 
hours. If they want two hours, the 
time must be extended. 

Mr. Speaker: Whatever time is taken 
is taken from the Government's time. 
No hon. Member of the Opposition 
need worry about it. Pandit D. N. 
Tiwari. 

Pandit D. N. Tiwari (Kesaria): 
Yesterday evening I was dealing with 
some aspects of Civil Aviation and 
was requesting the Minister in charge 
to look into the anomalies of grada-
tion, appointment and promotion in 
his Department. There is a lot of 
favouritism, nepotism and superses-
sion of seniority in his Department. 

12.21 hra. 

[MR. DEPUTY-SPEAKER i71 the Chai ... 1 

Further I have been requesting the 
Transport Minister to give us a road 
bridge near Patna on the Ganges. He 
told me that the Mokameh bridge has 
already been built. Mokemeh is more 
than fifty_six miles from Patna. That 
bridge is not serving the purpose of 
the capital. It is true that the bottle-
neck there has been cleared to some 
('xtent. But a more useful purpose 
would have been served if that bridge 
had been constructed at Patna. The 
whole of Bihar has been requesting 
the Government for the construction 
of a bridge at Patna. But as experts 
have a queer way, they did not agree 
that this bridge should be constructed 
at Patna and therefore Mokameh was 
selected. 

Sir, to the south of Patna there is a 
river; so, it cannot expand towarck 

the South. On the north also there 
is a river. But this river can be 
negotiated by a bridge. If a bridge is 
constructed Patna can expand towards 
the north. Otherwise Patna will 
remain crippled and overpopulated. 
Therefore J requested the Transport 
Minister to look into this matter and 
give an assurance that with the co-
operation of the State Government a 
road bridge would be constructed at 
Patna. 

Now I come to the Posts and Tele. 
graph Department. Of all the Depart-
ments of the Government of India, it 
is the Railways and the Posts and 
Telegraphs Departments that have 
direct contact with the people of the 
country. Other departments such as 
Finance, Defence, etc. have no ~ u  

with the people. But these two depart. 
ments, the Railways and the Posts and 
Telegraphs, have direct link with the 
p('ople and on the efficient and honest 
working of these Departments, the 
good name of the Government of India 
in the country depends. If these 
Departments work efficiently people 
will think that matters in the Union 
at least are in a better way. If the 
working of the Departments are 
inefficient and dishonest, then the 
whole prestige of the Government of 
India will suffer in the eyes of the 
people. 

Some ten or twelve years back, the 
post offices were famous for their 
efficient and honest workin,. Every. 
body had a good word to say about 
them. But what is the position today? 
It has been deteriorating for the lut 
ten or twelve yeal'l and It ICemt it 
is now beyond redemption. I request 
the Minister to do something to 
salvage thin8S. to bring the fair name 
of this Department to its past glory. 

In 1980 I had occasion to Mhd live 
or six complaints to the bon. Minis-
~r in connection with delAy In the 
delivery of telejp'aml and et~ I. 

Every cue was enquired into. Not 
only were replies received. but refunds 
were also ordered. Refund of the 
mODe,. is lJtUe solace. Our work 



LPandit D. N. Tiwari] 
suffers. We do not pay money and 
send telegrams for our money being 
refunded. The main purpose was that 
the work should be done. Only the 
other day in the meeting of the Con-
sultative Committee I handed over a 
post card to the hon. Minister. That 
post card was delivered seven days 
after it was rt!ceived in Delhi. How 
the'ie things happen, we are not able 
to unders! and. 

Shrl Rameshwar Sahu (Darbhanga-
Reserved-Sch. Castes); You got the 
post card at least! 

PandiL D. N. Tiwari: I got it, but 
my work had suffered. I would 
rl'qucst the hon. Minister to look into 
these matters. 

It is no USe expanding this Depart-
ment. I know good work has been 
done; the target has been fulfilled. 
Thel'e is a mad rush [or opening new 
post ofTices. But what is the use of it, 
when efficiency is not maintained? I 
remember; previously when there 
were a few post offices and there were 
weekly or bi-weekly deliveries, those 
lettNs were delivered efficiently 
according to time-schedule. But when 
a largl! number of post ofHces have 
been opened there are delays. 

I now come to the extra-depart-
mental post offices. The staff working 
in these post offices are doing the 
work as a side-job. Their main job 
is something else. They do not care 
for the efficient w.:lrking of delivery 
of letters. Some times they go to the 
market. deliver these letters and if 
the addressee is not found, they give 
it to somebody else. That somebod!, 
forgets to deliver the letter to the 
actual addressee. So the letter is not 
delivered at all. Even in the matter 
of money orders. they are withheld 
by extra-departmental staff tor weeks 
and the payee suffers. There is no 
regular check as to whether then 
extra-departmental POSt oftices are 
working properly or not. There shoulcl 
be a department for inspection 01 
these offtees rerularly, more especially 

when these cxtra-departmental agents 
arc very poorly paid. 

Wha, about the much-advertised 
Express Delivery letters? These 
Express Delivery letters reach their 
destination, or are delivered even 
aiter the oI'dinary mails are delivered. 
Still they art! called Express Delivery 
ktters. We have to pay more for 
tht'm. If you cannot maintain efficient 
delivery of these letters, it is better 
that the system is abolished. It is 
no use toking more money and 
deJivt:ring l: Jl :.1 after the ordinary 
mails are delivered. If they are not 
paying their way, you may enhance 
the charges. But the efficient work. 
ing of this system must be maintained 
at any cost. People do not grudge 
paying a few pies more if they are 
assured of better, efHcient and honest 
working of the department. 

Mr. Deputy-Speaker: The hon. 
Member's time is up. 

Pandit D. N. Tiwari: I have taken 
only eight or nine minutes. 

Ml·. Deputy-Speaker: He had 
"In>ady taken six minutes yesterday. 

Pandlt D. N. Tiwari: Only three, 
Sir. 

I would request the hon. Minister 
to examine the matter of Express 
Delivery letters and arrive at a con. 
clusion as to whether to continue 
them or not. HE' may charge more, 
but it must be worked efHciently. 

Thcn. Sir, we have appointed a 
large number of extra-departmental 
staff. As I said just now they are 
paid a paltry sum of mone!,,--some-
times Rs. 20 or Rs. 25 or even less. 
Many of them are very efftcient 
people. They have been workin, 
without any complaint for the past 
several years. Some of them have 
qualified themselves in signalling. An 
assurance was given in this House that 
such men would be taken on the 
pennanent cadre. But I find that • 
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large number of such staff are rot-
ting, although they have qualified 
themselves. What incentive will they 
have? There must be some incentives 
for better working. An assurance was 
given, but that is not being carried 
"out. The proper thing should have 
been to take such people, whose record 
is good, who have worked for a certain 
number of years and who have quali-
fied themselves, automatically in the 
cadre either as postmen or as clerks 
"or in any other suitable jobs for which 
they may be fit. I request the han. 
"Minister to look into this matter also, 
s" that the extra departmental stnff 
who are paid so poorly may have some 
incentive to work, and if they are 
qualified they may be absorbed in the 
llermanent cadre" 
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Sbrl Goray (Poona): 'Ibis is • 
vast subject, and I do not think that 
within the limited time at my dis-
posal it will be possible for me to 
deal with all the multifarious aspects 
of this particular Ministry But I 
think it will not be an euphemism to 
say that the importance of this Minis-
try of Transport and Communications 
can be compared with the importance 
of the art.eries, veins and the nervous 
system in a human body. Roughly 
the departments of this Ministry can 
be categorised under five heads: 
roads. shipping, posts and telegraphs 
and tE'lephones and civil aviation; 
\here is another Ministry dealing 
with the same subject namely, the 
Ministry of Railways. I would only 
confine myself to some of the aspects 
of this Ministry. 

Let me start with the posts and 
lelegrapbs and telephones. The first 
thing I would like to draw the atten-
tion of the House· is that unfortu-
nately. one of the biaest lIDwns has 
come under a cloud ever since they 
struck work last July. I would 
request the Minister that the decision 
taken at that time to withdraw the 
recognition of this Union should now 
be reconsidered. More than eight 
months have passed and all channels 
of direct communications between 
the Union and the Ministry have dried 
up. A good many complaints are 
piling up and I think that for the 
sake of better relations between the 
employees and Government. the 
sooner this decision is revised the 
better. Sometimes it is pleaded that 
Government are thinking of a new 
piece of legislation for trade uniona 
in this country. But I do not know 
when that legislation is likely tD 
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come before the House. Therefore, I 
would say that they should revise 
the decision and resume direct com-
munication between the Ministry and 
the empolyees. 

Dealing with the posts and tele· 
graphs and telephones, I would say 
tbat there are two IliSpects; one is 
the phYSical aspect and the other is 
the human aspect. Regardin, the 
first aspect, I would like to say that 
the Ministry should be congratulated 
on openmg new post offices in the 
country. They ·should be congratu-
lated especially because they have 
over-reached their target so far as 
the Second Five Year Plan was con-
cerned. In the next Plan, that is, 
the Third Plan, their target has been 
a little more modest; they are open-
ing only 17 ,000 ~t offices and pro-
viding 3 lakh more phones. I do not 
think this is an adequate provision. 
But I would say that even these post. 
offices require a little more supervi-
sion. They have opened post offices, 
but the post offices are not function-
ing properly. If the new telegraph 
offices do not do their work properly, 
a good deal of dissatisfaction is 
created which can be really done 
away with with a little more super-
vision. 

What we find in the village POIt 
offices is that the postman who goes 
on the rounds is not given his daily 
allowance. even though he has to 
spend more than a day outside. I 
suppose the Pay Commission has 
recommended that when the postman 
has to go round and stay away from 
home for more than a day, he should 
be given an allowance. He has to 
JPend about a rupee. Naturally, he 
does not want to spend it out of his 
pocket and his flrst effort i8 to 
recover the money from his patrons. 
So I would say that when you are 
dealinl with these poor people who 
have go to about in the country and 
do a lot of manual work, a little 
money should Dot be 1J'Ud&ed. 

The other aspect is this. If you 
take the General Post Oftlce in 
Bombay as an instance, with which I 

am going to deal, you will find that 
in relation to the workload, the ltd 
is inadequate. I have got some 
ftgures here which show that the staff 
justified in the GPO, Bombay, will 
be 161 officers and 1,093 clerk-s. As 
against that, the present position is 
that the officers are 132 anel the 
clerks 946. This lacuna necessarily 
creates a lot of inefficiency and the 
whole work suffers. I WOUld, there. 
fore, request the Minister to see to 
it that the post offices are adequately 
staffed and no room left for this sort 
of discontent. 

As regards accommodation in the 
GPO, Bombay-again I take the same 
example--we find that the space 
required there for the present work 
is about 1,02,159 sq. ft. Instead of 
that, the space at their disposal now 
is 57.677 sq. ft., which is half the 
space really necessary for efficient 
working. This is because the Posts 
and Telegraphs Department have not 
the authority to construct their own 
buildings. In so many places 
where new post offices are required, 
unless the CPWD comes to their help, 
they cannot erect their own buildin,s. 
I, therefore, wish that this human 
aspect a.> well as the physical aspect 
is taken care 01 and the new Board 
which has been constituted should be 
given more powers. They should 
have their own PWD and they should 
not be made to run every time to 
the Finance Department and to the 
CPWD to let their buildings sanc_ 
tioned and erected. I can give you 
an instance. Take, for bultaDee, the 
Post Office at Dhulia, West Khandesh. 
For the last four or five year.. the 
same old house Is there. It is cramp. 
ed and overcrowded and the new 
building is not coming because the 
CPWD has no time to erect the 
building. 

11 h". 

Then, Sir, there is a veritable 
jungle of forms and printed material 
in every post offtce. Literally, mJI· 
lkIns of forms are printed. I would 
like to point out to the hon. Min". 
that there must be some tOrt of a 
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control. We must know how many 
forms are really printed because the 
orders are of the order of crores of 
form, and one does not really know 
how many forms are printed, how 
many forms are really delivered and 
how many forms are actually used. 
It is quite possible that 25 per cent 
of that may be going waste and 
there we might be wasting a lot of 
nlOney. 

Regarding inefficiency, I would like 
to point out that so far as the Postal 
Guide is concerned, the Postal Guide 
is there which was printed in 1957. 
No revision has taken place. In the 
meanwhile, thousands of post offices 
and telegraph i e~ have been start-
ed. When you go to the post office, 
ten 01' fifteen minutes will pass before 
the man finds out the place, if at all. 
Then, a person like me who goes 
there finds fault with the man at the 
window and the man at the window 
says, "I am helpless." It is because 
there is so much of material which is 
not codified, which i-s not adjusted, 
which is not categorised that it 
becomes impossible for the poor man 
to give ~ ti ti n to the patron. 
Therefore, I would say that if you 
want to improve the efficiency, then 
you will have to take care of these 
things. 

Another sugiestion that I would 
like to make is about the peak hours. 
For instance, they have given us a 
MeQhdoot, that is, the postal van 
which comes to our door. The same 
facility obtains in Bombay and 
Calcutta and in many other big cities. 
What en~ is that people pile up 
their post and they go there and we 
find a long queue standing there 
with registered post and other things. 
I would say that if you really want 
to increase the efficiency of the 
people, you should make it a rule 
that only post-cards and envelope! 
!!hould be dropped there and the 
rerHrtered post and other thin .. 
ahould be delivered at the regular 

post offices· There again, I would 
say that at the last moment there are 
all Gorts of people coming and want-
ing to post their letters. Can you not 
introduce a system by which you can 
say that those people who bring 
their registered post, money orden 
and other things before a particular 
hour will be given a rebate of 5 nP. 
or something? If that is done per-
haps the companies which deliver 
hundreds of registered letters and 
parcels may be induced to come early 
in time and the whole thing can be 
properly staggered. So, I would say 
that something of that sort should 
be done. Otherwise, you will find 
that at peak hours there will be so 
much work that people there will 
not be able to cope with the work 
and there will be a lot of inconveni-
ence and inefficiency. 

Sir, many things have been said 
about the telegrams and telephones. 
1 do not want to repeat them. But, 
this sort of situation, so far as tele-
gram.. and telephones are concerned, 
gives rise to a very piquant position. 
Sometimes it is very ridiculous; some-
times it is tragic. I was told of an 
instance where a wrong telephone 
connection was given and news of 
death in the family was conveyed 
and the people at the other end got 
themselves shaved and afterwards 
they came to know that the man who 
was dead was somebody else, not 
their relative. I have come across a 
.tory in Bombay where the Tele_ 
phone Directory described one person 
as a pimp or a procurer. It was 
printed like that. When it wu 
brought to the notice of the authori-
ties, when the copies sent in circu-
lation were withdrawn and a new 
edition was brought out. These are, 
I suppose, tragic and humoroul 
Instances which have their own 
moral. The moral I! that the work 
hal grown .50 much In volume that 
unless you really have a good super-
visory start and an adequate staff to 
deal with all t ~ tt~ such 
situation!! are Ilkely to arise. 
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Now, I would like to deal in a 
brief way with the Civil Aviation 
Department. The m03ttralic thing 
that was brought to my notice was 
about the unemployed 70 young 
pilots who have ben trained by our 
Civil Aviation Department. They 
said tha t in spite of the fact that 
nearly Rs. 70,000 are spent on every 
trained young pilot, they are without 
jobs for the last two or three years. 
They have tried everywhere, but 
they do not get any jobs. It seems 
that in spite of the conlract with the 
Airlines Corporation, they are not 
absorbed because they say that they 
do not wany any pilots. What is 
happening Is that all this valuable 
training is going wa.ste. I think, 
that it is certainly not beyond the 
intelligence of the Ministry of Trans-
port and Communications and the 
Ministry of Defence to absorb these 
young pilots. If the Ministry of 
Transport and Communication'!! 
cannot absorb them, then certainly, I 
suppose, the Defence Ministry can 
absorb them. They can be used for 
dusting operations on the crops. That 
can be done. Dut, somehow it seems 
that there is nobody to look Rfter 
them and they have been running 
from door to door and, they say, 
atter one or two years, if they 
remain unemployed with their talents 
unused, they will be unfit to work on 
a plane. I would, therefore, request 
the hon. Minister, in their name, to 
lay that something ought to be done 
to get these people aMorbed because 
we have sPent so much money and 
besides spending SO much money such 
nluable human material is likely to '0 waste. 

Sir, I would deal with mippiDi iD 
my concludiDi remark.,. But before 
that I would like to uy somethm. 
about the roads. Somehow, it seema 
that ~ far as road traDIport ia eoD-
eemed. the Planuin, Commiuion 
does Dot seem to be in favour of 
livtn, them more money. I do not 
bow what the poUey ill. Anyway, 
Ii t. a .uleida} poliey. The P1anJDI' 
CommiaIioa ttselt bad uid In the 

Second Plan that the general Il'owth 
of economic activity in the country 
In recent years and the inability of 
the Railways to meet all the traftlc 
demands should provide considerable 
opportunity for the expansion of road 
transport. Then, in the next 
semence, they say: "Unfortunately, 
it has not taken place." Who is to be 
blamed? I do not know. Why is it 
that the Railways are always treated 
8,s a pet child of the Government? It 
Is not only a pet child of the Gov-
ernment, but, if \ I may be allowed to 
say so, it is also a spoilt child 
becau.e we know that the Railways 
have reached saturation point. and 
unless we tum our attention to the 
development of roads and other 
modes of transport, this transport 
bottleneck i. not ,oing to be solved. 
No comment.ary can be more eloquent 
than the amount of coal lying on the 
one side unlifted at the pit-heads, 
and on the other side, plants and 
factories being forced into idlenMil 
for want of coal. That is a very 
eloquent commentary and I need not 
add anything to it. That itself II 
enough proof that something is 
radically wrong with our whole 
transport policy and unless we 
change it or modify it, the more we 
expand our producing capacity, the 
more the crlais will deepen. It k 
very obvious because everywhere we 
are thinkin, of having more steel, 
more foodgraina, more fertlliler., 
more cloth, more of everything 
except of road transport system. 
J do not know how this can be done. 
Therefore, r would sUll request the 
Planning CommIssIon through you 
and through the Minister that they 
should reconsider the whole matter. 
Otherwise the thinga will ,0 on 
piling without the means of tranl-
portin, them and we "han die under 
the weight of the thIn,. that we have 
produced. That should not happen If 
there Is a good plan In retIJ)eet of It. 

It. wu not onlv the Plannm. Com-
miuion but aIIO the World Bank-
tile International Bank tor Recon-
nruetioo and Development-who 
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have said in their report for 1956 as 
tollows: 

·'We urge that the Government 
lIh.ould review ita whole transport 
policy and programme with a 
Vlew to maximising transport by 
all available means-by rail, road 
coastal shipping and inland 
waters". 

What is happening to the roads? The 
Minister may say that the Nagpur 
decision has been implemented. That 
is true. But in spite of the fact that 
the Nagpur decision has been imple-
mented, we find that we are short of 
roads. We want more roads and 
more vehicles to run on the roads. 
If that is the position and if we find 
that in spite of the fact that it is the 
crying need of the hour we are put-
tmg the vehicular traffic or the motor 
lransport under more and more odds, 
then, I do not know how the road 
transport can develop at all. Com-
pared to the railways, all sorts of 
hurdles are placed in the way of those 
who want to develop their motor 
transport. All sorts of duties and all 
lorts of licences are there, and they 
cannot go beyond a particular limit. 
I am told-I am ~u e t to correc-
tion-that in spite of the tact that 
the Joint Committee here had said 
that there should be no restrictions 
on the distance to which motOr 
transport can travel, the departmen-
tal orders have been that they cannot 
be allowed beyond a particular limit. 

Shrl Raj Baha4ar: Which com-
mittee"? 

8hr1 Qora,.: Just nOW I have not 
got it. I will tell him later on. If 
that is 10, and if you think that 
motor transport ought to be develop-
ed, and it will not be possible to 
break this bottleneck of transport, 
then I think that everything must 
be done to see that the vehicular 
traffic gets precedence. or, if not 
precedence, at least they are treated 
on a par with the railways. It 11 • 
patent fact that the railways will not 
be able to cope with .n the tratIIc; 

and it is also a patent tact that 
unless we allow a different variety 
of trucks-articulated and all that 
and unless we develop their carrying 
capacity as they have done in the 
western countries, it will not be 
possible for India to deal effectively 
with this transport bottleneck. 

Then I would like to say that in 
shipping also, we are not doing 
everything that is possible to increase 
our tonnage. I do not want to repeat 
what my hon. friend Shri Raghunath 
Singh has said, because he has made 
a special stUdy of the whole matter. 
But there are certain very curious 
figures given in this report tor 1960-
61. About Calcutta, we find that in 
the year 1959-60 the total traffic 
handled in millions of tons was 
96,29,356, while in Bombay, during 
the same period, it was 1.31,46,207. 
This is the state of affairs just now. 
In Bombay you find that the total 
tonnage handled is much greater 
than that in Calcutta. Why does it 
happen like this? Is it because that 
the finances are denied to Calcutta? 
It is not so. 

Shrl Raj Bahadur: Oil traffic. 

Shri Goray: You find that while 
Rs. 9 crores have been provided for 
the development of the Calcutta port, 
Bombay has been given only Rs. 139 
lakhs. I was told that there are more 
men employed in Calcutta POrt and 
that there is more of capacity to 
handle the goods. Why then is tIUI 
happeniRg? Maybe that the port is 
welI inside and is siltinl up. All 
these problems are there. That 11 
one thing. The other problem to 
which I would like to draw the atten-
tion ot the House is that the labour 
1"elations at Calcutta port are not 
gOOd at alli while in Bombay, the 
tendency is to take up the issues u 
they come and solve them bmne-
diately, It seems that in Calcutta 
nothing gets solved. I would like 
to request the Minister, therefore, to 
devote his attention to this matter 
and see why, in spite of the faet that 
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there is more man-pov;er available 
and there is more of finance available 
in Calcutta, the tonnage handled in 
Bombay exceeds that of Calcutta. It 
should not happen like that. There 
must be some relatioDShip between 
the ftn'ance available and the capacity 
and the actual turnover. Therefore, 
I would say that everything is not 
good there, there is lome rot some-
where, and the sooner we pay atten_ 
tion to it the better. 

The next point to which I would 
like to draw the attention of the 
Ministry is about the lopsided growth. 
1 know that you cannot have a harbour 
for the asking. There are such things 
as natural facilities. There must be 
a port where it is possible for big 
ships to enter. Such a port cannot 
be had and built up artificially. 
That is true. But I would say that 
the west coast can provide good 
harbours provided you do the neces-
sary things like dredging and ,so on. 
I make bold to say that so far as the 
ports in my State are concerned, 
practicaUy no attention is being paid 
to them. Very little attention is paid, 
and only paltry sums are made avail-
able. It is not only my State which 
is suffering but the whole hinterland 
is also made to su1fer. Therefore, if 
you are going to have more and more 
imports, more and more shipping, 
more and more produce of all kinds, 
and it you want the exports also to 
jump, I think that aU the natural 
tacilities which are already available 
on the West Coast will have to be 
increased by our own efforts. The 
whole chain ot ports on the ealtern 
and western coast should be imporved 
and attention must be paid to thiI 
aspect at the matter. 

About shipping, I would also say 
that we are moving at a snallspace. 
There again It seems that the Plan-
ning Commission has taken an un-
favourable view, and it has made a 
very inadequate provision for ship-
ping. Again I do not know why thJJI 
self-defeating policy Ie punued. If 
we are really to carry our goods in 
our own bottoms, the whoJe HOWIe 

must insist upon the Plannin, C0m.-
mission to revise i~ views. It was a 
very pathetic thing to hear from Shri 
Raj Bahadur the other day when he 
said that aU our pJeadings have ,one 
in vain and that the Planning' ~ 
mission has taken a decisiOn whieh 
we cannot change. The Ministry i. 
not pleadmg for its own self-
aggrandizement. It is tor the good 
at the country as a whole, and If 
that is so, and it we really teel that 
there is a bottleneck so far as trana-
port is concerned, I do not know why 
the House should not insist on meet-
ing the Planning Commission and 
impress upon them the necessity for 
making more provision available to 
the Ministry ot Transport and Com-
munications. 

In this connection, I would say 
that it is not only the Ministry of 
Transport and Communications which ' 
is responsible tor the bottlenecks. 

Mr. Deputy-Speaker: The hon. 
Member's time l.s up. 

Shrl Goray: Just one minute, Sir. 
We have insisted in this House many 
times that so far as this crisis fa 
concerned, all the Ministries concern-
ed should meet. It I remember 
aright, in the presence ot the 
Speaker, we were told that we would 
meet and we shall take the Membera 
ot Parliament into confidence and ex-
plain to the Planning CommislioD. 
the whole situation. Such a meeUng 
bas not taken place. If you want to 
solve this crisis-It is a real cmS. 
and there il no question about it and 
it is no use hiding the facts-really 
there should be a committee appobat.. 
eel which will bring tbeae two 01' 
three Ministries together aDd tIy to 
streamline all the problems tbM .,. 
threatening UI. With these wcmla, r 
conclude. 

Sbri Oamaa All IDIIIa: (KumooJ): 
Mr. Deputy-Speaker, Sir, the 
departmeat ot ClvlJ Aviation In the 
Ministry ot TraMport and Communi-
cations deserves to be congratulate4 
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because the Indian Airlines Corpora-
tion has, for the first time, made pre-
fits for the year 1959-60. The lAC 
has made a profit of Rs. 7'81 lakhs 
and let us hope that it will continue 
to make profits in the years to come. 
This profit of Rs. 7'81 lakhs by itself 
is a very meagre amount taking into 
account. the capital invested, 
which Is about Rs. 170 lakhs. 
This fiiure of profit could be con-
siderably improved if economies are 
effected In the operations of the 
Indian Airlines Corporation. On this 
subject, which has been exhaustively 
dealt with by the Wheatcroft Com-
mittee, several recommendations have 
been made by that committee for 
e1lecting economy. It is very neces-
Ilary that those who are in charge of 
the Indian Airlines Corporation at 
various levels should feel cost-
conscious and economy-conscious. A 
reference is made to this aspect of the 
problem in the Wheatcroft Commit-
tee report. wherein it is said: 

"An effective system of 
budgetary control is a primary 
necessity for effecting economies 
In lAC expenditure. But almost 
8S important is the need to create 
an attitude of mind in the sta1l at 
all levels that costs must be kept 
down to the lowest" possible level. 
There is a tendency in lAC to 
Itart always from the presumption 
that 'the job must be done pro-
perly' and that cost,s are a secon-
dary consideration. This attitude 
must be changed." 

This is what the report says. 

A. I just. DOW said, the committee 
hu suuested leveral meuuna to 
.ect economy in varioUi levels in the 
lAC operations. I will refer to a few 
of the measures suggested. The lAC 
Is operatinl five Skymasters in the 
RiPt alrmall IVVic:e. III fact. four 
aircraft are in operation connectial 
the four major cltiu of InClla and ODe 
Is. spare and atand-by a1reraIt. 
Thae nlaht alnnan alrcra.ft operate 
only durin, the ni,ht. By the mom-

ing the aircraft is back in the home 
aerodrome. During the whole d ~ 

the aircraft is lying idle. The 
Wheatcroft COmmit.tee suggests tbBt 
there should be a better utilisation of 
these aircraft and during the day, at 
least for nine hours, the aircraft could 
be utilised. The committee suggests 
that there should be a flight of 25C)D 
hours on an average for this deet of 
five Skymasters. 

I do not know how far tbis re-
commendation has been accepted, be-
cause we do not see Sky masters ftyine 
on many routes. There is one Sky-
~ er Hying between Bombay and 

Bangalore" in the mormng, but I am 
sure the target fixed in that report, 
viz., 2500 hours on an average, has 
certainly not been reached. 

As a measure of economy, great 
stress has been laid in this report, 
which is a very valuable and expe::t 
report, about the replacement of the 
Dakotas. Out of a Heet of 69 aircraft 
that we have, as many as 54 are 
Dakotas. As we know, the Dakota 
aircraft is outmoded and uneconomic 
aircraft. It has been said in the report 
that by replacing it by a suitable air-
craft, we can ef'fect an economy of 25 
per cent, which is a very large eco-
nomy. It is suggested in this report 
that these Dakota aircarfts have to be 
completely replaced at least during 
the coming five years. 

It the 54 Dakotas are to be replaced 
during the next five years, it works 
out to 11 aircraft every year. But 
during this year, it appears that we 
will be rettine five Fokker Friend-
ships to replace the Dakotas. It Is not 
sufficient, because at this rate, It will 
take 10 to 11 years to replace the 
whole fteet. I wish we are able to 
replace the Dakotas at a faster rate. 
We should be able to Bnd the ftnance 
for it. If Air India International Is 
able to purchase heavy Boeings from 
outside on credit, we should be abltt 
to obtain ftnance for lAC allO. 

n appears that aU the five I'okker 
I'riendships we are ,ettin, will 10 to-



Demcmda CHAITRA 16, 1183 (SAKA) lor Grelnt. 

the Assam region. Of course, this 
decision has been taken probably for 
operational reasons, but it would have 
been very nice if at least one of these 
aircraft is sent to the southern 
region, so that our people, who are 
eager to see the progress made in 
every direction, would be very hap-
Py to see a Dakota replaced by a 
Fokker Friendship, which is a very 
fine aircraft. I hope at least when 
further ·planes come, some planes 
would be sent to the southern region 
also. Another point mentioned in 
the Wheatcroft Committee report is 
about reducing the flying staff costs. 
In the Skymasters and Viscounts that 
we operate today, we have a pilot, a 
co-pilot, a radio engineer and also a 
flight engineer. The committee has 
suggested that it is not necessary to 
have a ftight engineer on the Vis-
counts and the Skymasters, because 
by a little training to the radio 
engineer, it should be possible to 
manage without a ftight engineer. 
This means considerable reduction in 
ftying staff cost, because it is not only 
the cost that is reduced, but there is 
space for one more passenger in the 
aircraft, which means additional 
revenue. 

Shrl Joachim Alva (Kanara): Vis-
counts get Into trouble many times 
on flight. Who wilJ Jook after them? 

SJari 0s1DlUl Ali KhaD: When the 
aircraft is on ftight, we do not expect 
repairs. 

1n this Wheatcroft Committee re-
port, a specific reference has also been 
made to the unsatisfactory condition 
01 our booking and reservation faci-
lities at the moment. I would like 
to lay particular ItJ'flllll on this one 
point, because the booking aDd re-
lervation facilities tor air services 
that we have today are, I should say, 
deplorable. For those who go by air, 
time il precious. It takes a couple 
", boes to 8y from Calcu1ta to Ban,-
kok OJ' froID Bomblry to Calcutta by 
a Boeing. But If we ,0 to the book-
Ing otllce at Calcutta OJ' eftII at 
Delhi It takes 1 t hoan to.. t1te 

ticket. This cannot be tolerated and 
it should be stopped. 

For you to appreciate, I will  give a 
practical example. 1 bad a very bad 
experience at Calcutta last year; I did 
not announce myself as a Member of 
Parliament and I waited along with 
others. That was last year and I 
need not talk about it. But right in 
Delhi, it takes quite a long time to 
get a ticket. There are not sufftcient 
number of persons at the counter. It 
is not only the number of persons, 
but I should say the entire procedure 
of issuing tickets is olltmoded and 
it can certainly be improved. 

It was anly day before yesterday 
that I happened to go to the bookin, 
office fOr Ii ticket and I waited lor 
40 minutes. I could have gone Into 
the officer's room and eot the ticket, 
because they generally oblige. But I 
waited to see how long it takes. I 
waited t'br 40 minutes. There were 
two people before me. I asked, "Is 
it a normal thing?" They said, "No; 
sometimes it happens like this." But 
I have seen it many times; it has hap. 
pened to me many ti e~ before. I 
said. But that gentleman frankly 
said. "There is nothing that we can 
do. We have made several represen-
tations and there are many dUft-
culUes". 

While I was waiting in the queue, 
there were many othen who were 
retting impatient. One perlon laid. 
"I am waiUDI from 7'30 and it is now 
8'30". He was second in the queue. 
There were three penons at the coun-
ter. This lort of at'lalrs cannot con-
tinue. It must be Improved. After 
all, passenger amenities and faelUU .. 
cost only 6 per cent 01 the enUre 
costs. It necessary it can go up by 
1 per cent. "nils IDcJudes caterln, 
and everythJn,. We cannot afford to 
have such delays at the bookln, 
oIBee. A reference has been made In 
this committee's report that. res-
ponsible otftcer should be deputed to 
study and limpJlly the method of 
t.ulq tickets. or., encaulre If a ticket 
III avallable or not, one has to walt 
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in the queue. In the enquiry there 
is nobody. Even there is a person in 
the enqutry, he does not say th1I. 
When you go to the IAC bookine 
office, you carmot wait for one hour 
and more. Something has to be done 
in this direction. 

I would like to refer to the route 
Delhi-Madras and Madras-Delhi. 
While !lpeaking On these Demands 
last year and year before last I had 
pointed out that the timings should 
be revised. I am glad to say-I 
should thank the Ministry for that-
that they have revised the timings. 
N ow we have a service in the morn-
ing which reaches Madras at about 
11 0' clock in the morning without 
wasting the whole day. As a result 
of the change in timings the trafftc 
has so much increased on this route 
that it is not possible to get a ticket 
even four to six days in advance. I 
am happy that there is so much of 
traffic, but I should point out now 
that it is necessary to have a second 
service on this route. I found the 
other day at Hyderabad that there 
were as many as 17 passengers on the 
waiting list who were to eager to take 
the journey. Many had actually come 
.to the airport and they had to go 
back because tickets were not avail-
able. Sir, on other important routes 
connecting other big clties-Delhi-
Bombay, Delhi-Calcutta etc.-we have 
two or even three services. It is 
very necessary now that we should 
introduce one more service to Madras 
als0-0ne in the morning and one tn 
the evening. 

While I have referred to the dUIl-
cu1ties of the public at the booktn, 
offices, I would just nke to make a 
reference to the Posts and Telegraphs 
Department in a very brief manner. 
Sir, we are in a democratic country. 
The goodwill of the people is very 
essential. We have to face the elec-
tions. Every act of this Government 
is being judged by the common man 
who is now able to understand and 
. appreciate thinp. 

(Flrozabad): 
. ~. 

8brl 0smaD All KbaD: The Posts 
and Telegraphs Department; as has 
been pointed out by other hon. Mem-
bers, is the department where your 
activities come constantly before the 
public eye. I would like to refer 
particularly to the telephones. It il 
not so bad in some cities, but in Delhi 
it is very bad. If you want to book 
a trunk call and you dial 990, nobody 
receives the call for one or two 
minutes. Then you are told: "Just a 
minute please". We are kept waiUng 
sometimes for ten minutes. Then we 
will have to remind them and ask 
what happened to the call, whether 
the call had matured. Then they say 
that they will ring us back, and the 
call will mature probably in 20 
minutes or sometimes even more. 

Shri ADSar BarvaBl (Fatehpur): 
They never ring you back. 

Shrl Osman Ali Khan: Yes, some-
times they never rin" Us back. 

An Hon. Member: Are you not 
given a token number? 

8hri Osman AU KhaD: They give 
a token number after 20 minutes. So 
I feel that the Department of Tele-
phones in Delhi-it is not at all bad 
in Bombay, it is certainly good in 
Madras and it is equally good in Cal-
cutta-is not working properly, the 
telephone service is very bad and 
something has to be done to improve 
the conditions there. 

8hr1 SUblmau Gbase (Burdwan): 
There is always darkness below the 
lamp. 

Sbrlmati Lazllli Bat (Vikarabad): 
Sometimes we have to ring up about 
20 times before we are told that the 
call has matured. 

Mr. Depaty-Speaker: If there are 
calls from all sides, then perhape 
there must be dHllculties. 

Sbri Osman All Khan: Another 
thing I would like to mention ts ...• 

8.... M. B. 'ftakore (Patan): Gov-
.-nent gets priority . 
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8hri Osmaa Ali Kban: I was vel')' fqf;n::A-,. ~ ~  m 
happy to see from the report that a ~ ~ "'1",)[' 11" Q.'" , 

number Of post offices have been open- ~ '"'" ~ ~ I ~ ~ ~ 
eel and many villages are now bema ~ ~ ~ I 
served by postal facilities. But the 
.standard of efficiency has gone down 
cOIlSlderably. A letter posted for 
Madras should be taken by the nil'ht 
air mall service from here and de-
liVered at Madras in the morning, 
but it is delivered at 5 o'clock in the 
evening after the offices have actually 
closed. I have brought this to the 
notice of the hon. Minister. I have 
written letters to the Director-General 
Posts and Telegraphs. I have also 
written to the P.M.G., Madras and also 
P.M.G:, Delhi Things have improved 
a bit, but still it happelUl in the 
manner that I have just mentioned. 

Another colleague of mine has just 
come and told me that a Member wa.s 
to arrive from Assam and a telegram 
was sent that the car may be sent 
to meet him, but the telegram reach-
ed here after the Member actually ar-
rived in Delhi. 

An BOD. Member: Express delivery. 

Shri Osman AU Kiwi: So, Sir, I 
suggest that steps should be taken to 
improve the efficiency. It is not en-
ough if We go on increasing the num-
ber of post oftices. If necessary a 
separate department has to be or-
ganised to see that the efficiency 11 
improved. 

~~. ~ ~ 

;;ft, ~ ~ ~ ttw ~
~~~~~~~ t t  

~i r~ i ~~~ 

~ t~ ~~I~~ 

q"{ m ~ 1IiT -~ t, IfIiff1f; ~ 
~1Ii ~~ .~~  

cn;fi it; ~ m ~1  ~ ~ 

~ t I f.Im;ft' '!IftT ~ q: ~ ~ ~. 
~~~ ~it~~1I I  

~ ~ ~ ~ ~ ~ """'"' I 

1 it~~it ~it~ n 

t I tit ~it rnit ~ 

~  "l'T ~ ~  ~ ~ tmi '1N it 
~ ~ I 'If' '1N lfft m-lfU ~ 'l'R ~ 
ifit 'iR tmi ~ ~ ~ I 

... ;tt ....A-a. f1I; ~ it 
~ ~ CIT6' "l-II fI. "1)'''" 

~~iiI r~. ~~t 

flt'; ~ ~ ~ ~ t. ~ '¥fi \VT lfft 
~ IfiT ~ flfilrr ~ I ~ 

im lfif"tT ~ t ~ !'fqA m ~ " 
~ ~ it; ft:nl tmn it lAiA' ~ f I 
~ ~ Ifi1f II'M"." ~ t, m ~ 
~ ~ ~ '1'?: Ifi1f WzT ~ 
IfifiTif fiRm t I ~ ~ ~ ~iII  

t.ft ~ ~ ~n t it m- I i ~II1  

it; ~ Ujrit Wa-'T ~ m ~ 
~I 

~ ~ ~~it~~  

ct1fe.Ui !WiT, afh;ft ~ ~ t, fiIPfIriT 
~ ~ (tm t flt'; ~ If;y1J t8' t 
(mr ~ I !IPT1: ~ aftwff -mr q. d, 

~~t ~~~ 

t 9i~~1Ii ~~it ~it  

fl;pj ~ 1IiT ~ Ifim ~ 

~t ~~~~ ~ t  

,,", ~ it; ~ ~ ~ q-'¥fi ""'" ~ 
~ f1I; ~ ~ it ~ If1m'!' 

~ " 1FN fir. q ~ (t !tiT If;y1J 

~ '"" I 
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CORRECTION OF STATEMENT 

The Minlster of State In the MInis-
try of Trausport aDd Communications 
(Shrl Raj Bahadur): Sir, may I apo-
logise for a slight error that occurred 
in my statement this morning about 
the annual report of the Ganga Bra-
hmaputra Board? I said that I sent 
it to the Secretariat on the 4th of this 
month. My impression was wrong. I 
had signed it on the 4th but in fact 
it came to the Lok Sabha Secretariat 
on the 5th. Therefore it was not quite 
correct on my part to say that. I apo-
logise for my mistake. I cen asurc 
you that next time We will try to send 
it in time. 

DEMANDS FOR GRANTS-contd 

MINISTRY OF TRANSPORT AND COMMUNI-

CATIONs--contd. 

Mr. Deputy-Speaker: Shri Braj Raj 
Singh may continue his speech. 
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